INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
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CAUSE LIST OF PRONOUNCEMENTS

FOR 14t August 2026 (Friday]

Court Room No.

[Time: 04.30 PM ]

[V.C.link for the Court Room is as given in the Constitution for the period]

Before Shri Anubhav Sharma, Hon’ble J.M & Shri Manish Agarwal, Hon’ble A.M

PRONOUNCEMENT
Appeal Number Date of Hearing Assessee Bench|Author
1. |ITA| 3200 |Del|2026 | 28.07.2026 Meratask Enterprises G A.M.
Pvt.Ltd.
2-3. |ITA| 3222 & |Del |2026 | 29.07.2026 Basant Kumar Pandey G A.M.
3223
Before Shri Satbeer Singh Godara, Hon’ble J.M & Shri Manish Agarwal, Hon’ble A.M
4-5. | ITA 4306 |Mum 2012 {25.05.2026 | M/s. RBS Services India I A.M.
Pvt. Ltd.
ITA 4467 [Mum 2012 -Do- NatWest Limited Digital I A.M.
Services India Pvt. Ltd.
[M/s. RBS Services India
Pvt.Ltd]
6-7. | ITA 105 & | DDN 2026 | 26.05.2026 | Hotel Surbhi Palace India | SMC | A.M.
106 Pvt.Ltd.
8-10. | ITA 131- | DDN 2026 |25.05.2026 BG Exploration & A.M.
133 Production India Ltd.
11. SA| 13 DDN 2026 -Do- -Do- A.M.
12. MA| 222 Del [2026 {22.05.2026 | Umaxe Projects Pvt.Ltd. C A.M.
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(Assistant Registrar)




